
From

To,

Sub:-

Ref:-

THE GAUHATI HIG H COURT AT GUWAHATI
(HIGH COURT OF ASSAI4, NAGAT{i\D, NIIZORAI\4 AND.ARUNACHAL PRADESH)

NO.HC.Vrr-38/ 2(J2215L291A

Shri Sapta rshi Garg,
Jt.Registrar (Vigilance),
Gauhatl High Court,
Guwahati,

Shri Jitu lvloni Barman,
lYember, MACT, SonitPur, TezPur.

Dated Guwahatt,lhe 2t
,t- t^

)uly, 7022.

Station leave permission,

Letter No. I\4ACT(S)/549 Dalec )-9.01 7a22

ItS

wlth reference to rhe above, I am directed to inform you that your prayer for

station leave permission from the evening of 22.07,2022 till the morning of

25.07,2022, has been granteo. The Drstrc[ & sessions ]udge, sonitpur, Tezpur and ln his

absence the next senior most ludicial ofFlcer at the station would remain in charge of your

Court and office in Your absence

Yours fa ithfu llY,

sdtl-

JT. REGISTRAR (VIGILANCE)

Memo NO.HC.VTI-75 lL99Al5130-31/A, dated Lr- o 1- 2-r--r-
Copy to

1. The Distrlct & Sessions..r'rcge, Sonrtpur Tezpur

2. S(e Prolecr lVanager, Cauhati High Court.

JT. REGISTRAR (VIGILANCE)

w


